223 Re, Alleged Prevention
of Visitors

SHRI PILOO MODY: A com-
plaint has been made. You should
ke note of it and see that it does
not happen again.

MR. SPEAKER:
said that.

SHRI SAMAR GUHA rose—

I have already

MR. SPEAKER: Mr, Samar Guha,
have you sworn that you must get up
every moment on any subject?

ol WWT qF: WEAW WEed, WY
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You told Mr. Vajpayee to write to
you about the incident that took place
yesterday. Earlier also, 1 drew your
attention and wrote to you. ¥nu said
that you would look into the matter.
You have not informed me. Am I
not to ask about that?

SHRI S. M BANERIJEE (Kanpur):
We have to send our papers pefore
10 O' Clock I send my servant wlo
18 staying with me....

SHRI ATAL BIHARI VAJPAYEE:
Comrade,

=Y THo Y¥o AAA : 3IF 4 IEA
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He said, “These are Call Attention
Nctices
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May I request you to fix a day ex-

clusively for Mr. Samar Guha to
speak?

MR. SPEAKER: I think, we will
sit on a Sunday with cnly one Mem-
ber, Mr. Samar Guha.

13.22 hrs.
PAPERS 1.,AID ON THE TABLE

NOTIFICATIONS  UNDER  ALL  INDIA

SErVIcEs AcT, 1951 AND  ANNUAL

GENERAL AyWMINISTRATION REPORT oOF

ANpamMAN AND NICOBAR ADMINITRA-
TION FOR 1972-73

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS AND IN THE DEPART-
MENT OF PERSONNEL (SHRI RAM
NIWAS MIRDHA): 1 beg to lay on
the Table—

(1) A copy each of the followirg
Notifications (Hindi and English ver-
sions) under sub-section (2) of
section 3 of the All India Services
Act, 1951: —

(i) The Indien Admunistrative
Service (Regulation of Senio-
rity) Amendment Rules, 1973,
published in Notification No.
G.S.R. 195 in Gazette of India
dated the 23rd February,
1874,
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(1) The India Police Service tions Labour (Amendment)
(Regulation of Senonty) Bill, 1973, in the wvacancy
Amendment Rules, 1872, caused by the resignation of
published in Notafication No Shri G Venkatswamy from
GSR 196 in Gazetie of the membership of the said
India dated the 23rd Febru- Joiat Commuittee, wnd com-
ary, 1974 mumicate to this Iluuse the

(m) The Indran Admimstiative :;?dnt:é b‘)? emnkaema 2
Service (Appointment by the Jomnt Commuttee"
Competitive Examinalion)
Amendment Regulations, 2 1 am to request that the con-
1974 published in Notfica- currence of the Lok Sablia 1) the
Lon No GSR 12i(E) In said motion, and also the name of
Gazette of India datceg the the member of the Luk Sabha
6th March, 1974 appointed to the Jomnt Committee

(v) The Indian Police Seivice may 'be communicated to this
(Appointment by Compelitive House
Examnation) Amendinent
Regulaions, 1974, published
in  Noification No GSR 13 23 hrs.

122(E) 1in Guazette of India
dated the 6th March, 194
[Placed in Library See No
LT-6388/74]

(2) A copy of the Annual General
Admimstration Report (Huiadi and
Enghsh versions) of the Aidaman
and Nicobar Admumstration for ine
year 1972-73 [Placed 11n Labiary
See No LT-6389/74)

1322} hrs

MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL sSir, 1
‘have to report the following messode
recelved from the Secretary-Gene al
of Rajya Sabha

‘I am directed to inform the [k
Sabha that the Rajya Salha at its
sitting held on Monday, the 11th
March, 1974, adopted the follow-
ing motion 1n regard to the Planta
tions Labour (Amendment) Bill,
1873

That this House recomniends to
Lon ,'Sabha that Lok Sahha
do appoint a member of Lok
Sabha to the Joint Committee
of the Houses on the Planta-

COMMITTEE ON FRIVATE MEM-
BERS BILLS AND RESOLUTIONS

THIRTY SEVENTH REPORT

SHRI G G SWELL (Autonomous
Districts) I beg to present the
Thirty-seventh Report of the Com-
mittee on Private Members' Bills and
Resolutions

PUBLIC ACCOUNTS COMMITIEE
HUNDRED AND FOURTH REPORT

SHRI JYOTIRMOY BOSU (Mia-
mond Harbour) I beg tuv present
the Hundred and fourth Report of
the Public Accounts Comunittee on
the action taken by Goveainment on
the recommendations contained 1n
their Eightieth Report on Chapter I1
of the Report of the Comptroller and
Auditor Generzl of India for the year
1970-71—Central Government (Civil)
—revenue Receipts, relating 1o
Customs



